FORM A
PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF BRIJBIHARI METALLICS PRIVATE LIMITED

RELEVANT PARTICULARS
1. [Name of Corporate Debtor Brijbihari Metallics Private Limited
2. |Date of Incorporation of Corporate Debtor 31 January, 2019
3. |Authority under which corporate debtor is incorporated/ registered ROC-Kanpur
4. ICorporate Identity No. / Limited Liability Identification No. of U27209UP2019PTC113090
ICorporate Debtor
5 IAddress of the Registered office and Principal office (if Any) of Registered office: 63/2, 316, City Center The Mall Kanpur,
" |Corporate Debtor UP-208001 IN
24™ August, 2023 (Intimation for appointment as an IRP|
6.  [Insolvency commencement date in respect of Corporate Debtor was received on 27" August, 2023 through Advocate of
(Operational Creditor)
20™ February, 2024 (180 days from the date of CIRP
7.  [Estimated date of closure of Insolvency Resolution Process lorder).

: ; " : ISarvesh Kashyap
IN
8. ame and registration number of the Insolvency Professional acting Reg. No.- IBBI/IPA-002/IP-N00127/2017-18/10296

interi luti fessi
i AFA valid upto: 21.05.2024
Kashyap & Associates, 101, Nipun Plaza, Sector-1, (Near

Address and e-mail of the interim resolution professional, as

9. registered with Board Max Hospital) Vaishali, Ghaziabad-201019
E-mail: sarvesh_dam@yahoo.com
IAddress: Kashyap & Associates, 101, Nipun Plaza,
10 IAddress and e-mail to be used for correspondence with the interim Sector-1, (Near Max Hospital) Vaishali, Ghaziabad-201019
" Iresolution professional Mobile: 9818908851
[E-mail: bmplcirp@gmail.com
11. |Last date for submission of claims September 7, 2023
12 (Classes of creditors, if any, under clause (b) of sub-section (6A) of Not applicable
" Isection 21, ascertained by the interim resolution professional
13. Names of Insolvency Professionals identified to act as Authorized INot applicable
Representative of creditors in a class (Three names for each class)
5) Relevant Fotms and a) Web !_ink: https://ibbi.gov.in‘home/downloads
14. Physical Address: As above at Sr. No. 10

b) Details of authorized representatives are available at:
) De " P b) Not applicable

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate insolvency resolution
process of the Brijbihari Metallics Private Limited on 24" August, 2023.

The creditors of Brijbihari Metallics Private Limited, are hereby called upon to submit their claims with proof on or before
September 7, 2023 to the interim resolution professional at the address mentioned against item 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit the claims with proof
in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against entry No.12, shall indicate its choice of an authorized representative from among
are three insolvency professionals listed against entry No. 13 to act as authorized representative of the class [specify class] i
Not applicable.

Submission of false or misleading proofs of claim shall attract penalties.

Date: 28/08/2023 Interim Resolution Professional for/Brijbihari Metallics Private Limited
Place: Ghaziabad ) Regn. No.: IBBI/IPA-002/IP-N00127/2017-18/10296
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= Auto, Pharma,
Tourism Sectors
<To Add New Jobs

:New Delhi: Prime Minister
‘Narendra Modi on Monday
:said the Indian economy was
on the path of rapid growth
“which had led to creation of
big opportunities for emplo-
ymentof the youth.
Addressing a Rozgar Me-

Prime Minister Narendra Modi
addmsmg Nalmnal Rozgar Mela

benefits tothe common man.

“For any economy to
BIOW, n is imperative that
every sector develops, From
the food sector to pharmace-
uticals, from space to start-
ups, when every sector
grows the economy will mo-
veahead,” hesaid.

He said the tourism sec-
tor alone was E':EDLected 1

Economy on growth path: Modi

ment,” Modi said. He added
that the automobile and the
auto component sector too
was on the growth path and
will require youth power to
propelit,

The food processing in-
dustry, whichwas worth app-
roximately Rs 26 lakh crore
last year, was bound torise to
Rs35 lukh crore in the next

contr
the economy by 2030 and had
the potential to create 1314
crorenew jobs.

Citing the example of the

via vid

1,000 appointment letters to

utical  industry,

e youth, he said automobi-

e,phnrm.!. tourismand food
rocessing sectors were ex-
cted togrow atarapid pace
nd open up employment op-

Control Bureau and the Del-

hiPolice joined in from 45 lo-

cationsacrossthe country.
The prime minister said

the prime minister said the
sector worth Rs four lakh
crore at present is expected
logxwlo Rs10lakh crore by
2081

“What does it mean? It
means that in this decade the
pharma industry will need a
lotof youth, There will beop-

If years.
“With expansion comes

increased employment op-

ponumus."headded
Citing th ple of Ut-

said, However, the states
with rising crime rates wit-
nessed [ewer investments
and shrinking of employ-
ment opportunities, the Pri-
me Minister said.

“Aneweraof transforma-
tion can be witnessed owing
to the efforts of the govern-
ment in the last nine years,"”
the primeministersaid.

He said India clocking re-
cord exports last year was a
sign of the increased de-
mand for Indian made goods

in

tar Pradesh, he sald good go-
vernance in the state has led
to establishment of the rule
of law, which hasin turn bro-
ught in alotof investments.
“In an atmosphere of se-

market.
Modi noted that produc-
tion has gone up, employ-
ment has increased and the
income of the family has se-
enarise.

India, he said, has beco-

curity, the of
therule of the law speeds up
development, instills confi-
dence in the people and

SZportunitiesfortheyouth.  India had emerged as thefas-
Mo\'h addmssed the Roz-  test growing economy and

M the top

= ppointees in central para- threeeconomies in the world
ilitary forces, Narcotics duringthisdecadeand bring

portunities for employ- brings in investments,” he

Governmen

JUPMI Building, 2
HEC, Dhur

ender Notiee No.:
.08.2023

ix use.

t of Jharkhand
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Notice for e-Auction
RSCCL/ e-auction/ 117/

8(Purt-3)09 Date:

[V) far Allotment of 36 plots of land in
ABD arca of Ranchi Smart City
Years) basis for Tnstitutional, Commercial, Public & Semi Public and

at Dhurwa area on Leasehold (9%

1| Name of the Assignment

Reglstration Fee and EMD

e-Auction of Plots in ABD areafor
Institutional, Commercial, Public & Semi
Public and Mix use.

nmz;uu/ngusuauan Fee: 0,01 % of

eserve price (Non Refundablo)+
asrumuppncanun Fee/EMD: 5% of

Date of issue of the Scheme
Brochure & Auction Publish

nlmmzslmmnonw

me largest mobile
manufacturing nation in the
world and the country was
now focusing on other elec-
tronic gadgets. eni

Practise yoga, maintain fitness: PM

Shah to chair West Zonal
Council meetlng in Guj

Ahmedabad: Union home
minister Amit Shah will on
Monday chair a meeting of
the Western Zonal Council in
Gandhma[,nr where various
issues like speedy investiga-
tion in cases of sexual offen-
ceand rape and matters rela-
ted to infrastructure and en-
vironment are likely to come
up fordiscussion.

The Western Zonal Coun-
cil comprises Gujarat, Maha-
rashtra, Goa and the Union
Territories of Daman and
Diuand Dadra and Nagar Ha-
veli, anofficial release said.

The meeting will be atten-
ded by chiel ministers, mini-
sters, chief secretaries, prin-
cipal secretaries and senior
officers of member states
and central government, it
said.

The meeting is likely to
discuss issues like speedy in-
vestigation in casesof sexual
offence and rape against wo-

Union home minister Amit Shah being felicitated by Gujarat chlel
Mmlsl« ‘Bhupendra Patel during the 26th Meeting of the Westem Zonal

I in

, Gujarat, on Monday

cases, as well as issues of
common interest in areas of
road connectivity, power, in-
dustries and other matters,
Facilitation of banks and
India Post Payment Bank
branches within5km ineach
village, addressing malnutri-
tion among children through
Poshan Abhiyan, reducing
drop-out rate of school child-
ren, participation of govern-

cussed at the meeting.

According to the establis- =

hed procedure and practice,
the meeting is plvceded bya
standmg commmee of th

— tsin thi forcesto men and children, imple- menthospitalsin Ayushman uncils as part of its overal
Condasncum Notlc: i i of the scheme of Bharat Pradhan Mantri Jan strategy to strengthen an
ST Notoe ell-bei the Rozgar Fast Track Special Courts Arogya Yojana and issuesof promote cooperative an

In the sale natice of Canara Bank i letters to 51,1 (FTSCs) for expeditious dis- general interest at national competitivefederalism in thi
gﬁslf::.:‘ieﬂf Branch, K"’""‘" police forces, Narcoti I i Police posal of rape and POCSO Act  level arealso likely tobe dis-  country.officialssaid. pri
transfer

Dated 26. 08 2023, Kindly ruad
utstanding Amount:-

notto compromise on physical fitness. “Your jobisnot

o
Rs 1,11,60,694.86,

Start date for Reglstration an

02.09.2023 from 11.00 AR

End date for Registration an

03.10.2023 fram 5.00 PM

Date for pre-bid meeting

" BidDocument REMD
Submisslon Start Date

15.09.2023 Mode of Pre-Bid meeting
__will be notified on website,

20.09.2023 from 10.00 AM

Bid Document & EMD

07.10.2023 up 16 5.00 PM

Submisslan End Date
Time and date for auction

Avaitability of Bid Document,
Master Plan, Land Allatment

Will be intimated to the shortlisted
bidders

hitps:/fwwwerscelin
hetps:ffeauction.rscclin

SC disposes of plea on demolition against
encroachments near Krishna Janmabhoom

Times News NETwoRk

New Delhi: The Supreme Co-
urt on Monday disposed of a
plea filed against demolition
drive near Krishna Janmab-
hoomi in Mathura to remove
alleged encroachment on go-
vernment land and refused to
grant any protection to those

T
ked them to raise their grie-
vances before lower court
where the suit ispending.

A bench of Justices Ani-
ruddha Bose, Sanjay Kumar

and SV N Bhatti turneddown
plea to extend its status quo
order on demolition drive
and allowed the petitioners to
approachsuit court wheretit-
ispen-

ined for 10days whichexpired
on August 25.Countering the
petition, the Centre in itsaffi-
davit refuted all the allega-
hons of the petitioner that

ition drive was ille- =,

ding. The Centre informed
the court that the petitioner
had notapproached the court
with clean hands and all the
required legal prucedurev\as

gal. "Hedeliberately suppres-
sed from this court that the

eviction proceedings in the -

subject properties were un-
dertaken pursuant to oompll-
ance of th law

followed ing the
encroachers. The top court
had on August 16 srayed the
demolition drive and direc-
ted thatstatusquo be mainta-

as contemplated under the
Public Premises (Eviction of
Unauthorised  Occupants)
Act,"the Centresaid.

Rs 2,16.70,042. Rest Terms and Hence, physical i im ice to
Candiion of the Sale notice will you arefit physically, half of the workis done in ajiffy,” the
remain same. prif inister said icl Heurged
Authorised Officer new recruif q
hich i i kof ityp
OFFICE OF THE EXECUTIVE ENGINEER nel. ise yogi y day. A ind will
CONSTRUCTION DIVISION (/M) give yougreaterstrengthin your work,” Modi said. en
L1.P. JAL NIGAM (URBAN)
JHANS| (7 2070 T 2t wvroe s ]
= 0T TR TR v R
e @(w R s ) wate| | Floodsituationin
CetterNo.:579/ T1A<1/16 g e I, 220 nowrimi T
Dale: 24.08.2023 lsodio su, frezart wrw, why-| | floodsituationin
SHORT TER! I0TICE 210001, eemn.- o
Online pamnqu rate e-tender in :‘nm ~i0-DIAAACUBG2)| f"MfT”w"hm
Two bid system are hereby invited by s
UP. Jal Nigam (Urban) invites E-bid| | 7 e WemeT § fe v d-| | affected by the
for on | Fafivm s =1 it & 1 v ofe) deluge andone
percentage rate basis for i iy res 1y 0 oo i person dying,
construction of Tubewell and other e woen v @ & o accordingtoan
s : fficial bulletin, en
1 Nos Tubewall by DC/DTH Rig 0 ESC CODEPIN] | O
Machine and SITC of Submersible| 2054090 ¥ *wre v st # wras)
neni:m 3 firslt ¥ it & 3

Pumping Plant and Main Piping
Valves, Chiorinating Plant, Stabilizer

= W A e d T we W e

G NORTHERN R WAY

&=

Spl court submits copy of ED

. [Feer %1 v e g goosmo =l
Rules, Manual for Plotsete. |~ and other E&M works Complete in all | TENDER NOTICE -
emall 0 Enal-pmanemmacon | it v peied n Tender g by bt i S e i AL U o e chargesheet to Senth'l Balaji
8id submission address | Ranchi Smart Gity Corporation Limited || | Document of Pt Dee : | Singlo; d
2P Buiding. 5 Floor, Plant Plaza A i Tandario. 106-Sig-Tander-08-2023-24
-834004 Mama of Work 'nwnumm of L{:K%m;;n-ag MB and MlAsufTamllNaduon Mnndayfunl\sheda
e-auction portal lmg([eaucuun,rs[cl_ln Banda on Turnkey Basis® from I 50000 ova1. hsion, minister
1 e 8 24: firgn witwm wvx Wl ¥ i 2 AeproximeteCost | P63 VSemmI Balajiina money laundering case. Special
Contact No. 9431711119, 06512446666 eligible, repuled and experienced o [ Costof tander form NI
ChirExere O bidder Ebid documents wil be| [z T 5w ) an |  Eameethonn s o0 hudgeKRavi beforswhomealalluasproduced
B ief Executive icer, il |Compiotionperiod __| ¥
e R S R R R T B S e
will be opened on 15.00.2023 at| |5 sz 33 S0 g e R 220 [ Ireps govin® h J\Rl‘nclal
UP.CO-OPERATIVE SUGAR FACTORIES FEDERATION LD, [T e IS e e = Ty GeTE DR Judge lso e ot il
A, Rana Pratap Marg, Luck: Engineer, Construction Division| |seavefir  §-Prftrar-2o-s2,faoum [ Tho tenderarfs must be ragisarsd o fhe Indlan Rabray € h d"‘” B
Telaphone {0522 200788 2628510 P (0s22) 2627954 (ERM), U.P. Jal Nigam (Urban),| |mowio 2023-24: 132 %o s | - sysiam. @ Forall | | 1O ot
Jnansi. Details ace available on UP| |¢azn) oot % tezare swafl #f 33 e ‘::w-z wmmggmmml o0 il e o nclu 2000
Govl. E-Pr t portal [ % e W w1 | uunl L ot
hitp://etender.up.nic.in & UP. Jal ey g i 1240 12023
Nigam (Urban) website ooy S ""SERVING CUSTOMERS WITH A SMILE
www.jn.upsde.gov.in. (wit0)ét-2 et 28.08.23 wf IRCON Jmm.“..'“" Lo, i A di a-
= (73 ly I I
nSart DELHI JAL BOARD 7 i B e
WD s R s T Torval of fee Fay OFFICE OF THE ADDL. CHIEF ENGINEER (M}-XI o
ENDTS 20 pr i, 1o qurcry 30 of o o s g FIOE OF THE ADDL, CHIEF ENGINEER (M) G| | e oo o [o— launch on
The. GST) " ge-_g - LAJPAT NAGAR, NEWY DELHI- 118024 wmunmumw»mwmrmlmmdam t 2' l
s e eqoton oo oSk e oo v o ST No: SURR 1) M-1kie28 24 e b Ston Dot Pcof ot Exln ol sep « ISF0
280w ) 0 Name of work Last detahins
w'?n":'{s m:umunm anmmmﬂ e No. of receipt of E-—t'lmvw-l(ﬂﬂl e 1400,00000
Rt R T TN, AR, ofifes, W Sencher through
It ffvanction.upic.in 77 www, .ugmﬁk-wl‘ml | Piftereres. s SFrecumm
=[G B e o o -
Managing Director 1| Procurement. Instaliation and mantanance inchxding monhorg 14082023 upto.
(GPS.. Z00PM
s Randes Nelies rod, doparimantal 55 wala lonkars s hirsd sawer Caanirg
rea y Jui Board {Ra-srvitad).
E THY, Kuunar)
annmuumnwnmmms_mnmupnmm Englrwar (T) M-XI

[Ashabad, U P € Tandar can bs ugioeded up [n 6.30 PM o0 dt. 84.00.2023 and Technioa &|
09202 34

SYOP GORONA “Waar Muak, Follow Physical

Execative
Distancing, Msintain Hand Hygiena™

t 11,00 AM,
Ra 2360 ndl, GST).

oy
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N The bark detsib are
Tander form. The detals for submission of e-Bids wib be avalable on e o- Bids porad
B00PM,

BANK OF

ranch, Znd floor,
. Lucknow

! v Pt @ warn & o v, oo, g, R, v g St o)

INDIAITTT

ak Mg,
01

Subject:- Regairng of Upiron Meake Geophysical Borshola Logger snd Suply of
h @l

necessary equipments & TAF.

which [s published on

With rederonce 1o the Tender notce No. 54 /

. mmw-m

o
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(insolvency Resoluton Procas for Corporate Persons) Regulations, 2015]

2 demuwmw‘:mmmg
Debiris
Iocomoratsd [ ngistared

|
4. Carporaie idently No. | Linited Lisbiy iuz!mmwmmw

1Z00PM.

wheve 15", *)
details menﬂmj‘lbﬁ

"As Is what &%, and

i foauction upnic.in T mﬂp‘?‘“v og & fewr crdm ) Arfterr s
[P qidbd = Notice for Sale oy
Owte -28.06.202 -
Financial Assets and Security Interest Act, 2002 read with
provision to Rule B{§) of th y Rules, 2002
EFORM A
Notice is hereby glven to the publi d In particular to th r s) and Guarantor (s} that the
PUBLIC ANNOUNCEMENT below described e possession

of which has been taken by IMMlbnr&d DM:!rSILSARB LUCKNOW S.:urld Creditor, will be sold on “As is
15.09.2023, For recovery of amount due from borrower
e reserve prla nnd umest money deposit are as under. EMD amount to be

Name and Address of < M/ Tl
‘Gualan! (Drector) 2. S, Rkt Chopra (Direcror, 102 mbnuvannmummm 9/62 Arya Nagar,Clty Kanpur Distt.
208002

1. Smt. Nandini

Kanpur State Uttar Pr

Daboll

Kanpur- 208006 4. Smt. Ritu Chopra [Di.
2080065,

R/011M/21 Daball K

Govind Nagar, Kanpur-

i Harish Gwalani and

A
Ratan L3l Nagar, Kanpur (Doc No

| 316, ity Canter The Mal,

pncil offn i ) of Corporara Debr | Kanpur, UP-200001

Isctvency conmencarent etz | 48h Augus, 2023 Ition fo apparamin 33 30
Detor IRP 22 heough

540, Block RN

2848 dated 19.02.2016) Area 86.865q Mtr

y 7.62 mtr. wide road, West: Corridor,
Sauth: FlatNo. 4064

amuu(

Sarvesh Kaahyap
. Ha: BBIPA- 2P NOI2IZ7A840256

A et o 7 520

Kashyap & Associatss, 101, Npun Paza,

e

ifapplicable.
ReservePrica & Eamest Money: Rs.43,89,000.00 & Rs. 4,35,900.00

‘Shyam Sunder Gupta Sunder Gupta, 68/35, mhrm\ Mohal, Kanpur 2. Sh.

‘Name and Address of the Borrowars/ Mortgagors/Guarantors : 1. M/S. Tanu Metals Prop: Sh, Navneet Gupta /0 Sh.
S/0 5h.

: FlatNo. 4084,

/s Amount : Rs, 87,28,070.00 35 on 09.06.2021 + Further Interest, expanses and other charges, The amount deposit
i

Dy. Chief Englnael NIT(O&S)
EngineerAiT), PSPCL, Room no.

The Mall, Patiala i
Provider (SP for the

and shifting [T inl

Corporation Lid. (PSPCL).
tion please refer lo

MOTE: Remaining terme and condition wiil remain same g8 par tender
document,

[222728 Punjab Statc Po
d. Office : PSEB Head Office, The Mall, P;

Reg
Carporate Identity Number : 33813
Wobsite : www.os0cl.in (Contact Number : 0175-2207649)
Tender Inquiry No. 304/DIT-1064 dated 24.00.2023

nvites E-| Tendar for Selection of Service|
) wurk of shifting Disaster Recovery Centre|
(DRC) to cloud under 'Iaas and Pay as you Go (PAYG)" model

re from DRC,
Patiala under RDSS 01 MoP Gol In Punjab ?*ar Pawer,
I

spacifical
28.08.2023, 09:00AM onwards,

(RAM NIWAS)
SUPERINTENDING ENGINEER

U40109PB2010S

Orglnlmun {under Ofo Chief|
2, 4™ floor, 7 Storay Building,

, Jalandhar to DC,
Fnr detalled NI

willbe

positions in space where
the gravitational forces of

Aditya-L1, the first space-
based Indian observatory to

study the Sun, is getting
ready for the launch

:m:sunandlhem pro-

R/O-71/471, Sulhar Khana, Kanpus, Distt-Xanpu

-96,97,114 &

in in position, according
toNASA. Lagrange point

ma“uummm
professina, 6 regered wih e oy | Near W Hoeptal) il s 15 Nagar Pallal, Mohals Shelkipur Sarab factory, Uniac, Khata No-00475, sale deed No.-531 dated 10.01.2019 i the
s va.
i ko be usad for shyp & Asockias, 01, Nu-.nns-un Admaasuring: 371.745q, Mtr.
|ccmesgonence wih B binn Mhoar Max Hospiah) Ghaziabad-201019 &113, South: Pl 8116, East: Road 20 7L, West:Road 207t Expression Of Interest: 899
e fs Amount s, 2, ,95,119.00 35 on 27.08.2021 + Furthar ards, xpanses and othe charges, Tha amourt deposit >
Septamber 7,820 eplical Jharcraft invites propasal from interested
under cauea (b} [Not Applicable: 23,81,000.00& s, 2,38,100.00 an agency for concept, designing and printing of coffee table book
 scatned WEncumbrances- not known to Bank. asper i
e please refer Indla, SARE, Lucknow Sl No.  Panicdars __Dewails
lSen;!d Creditor} website:- websitz le bi.co. / 1 Name of the tender Selection of an agency for
ibapifindexjsp concept, designing and printing
{a) Wbk et govanromesdomnioats # To the best of knowledge and Information of the Authorised Officer, there is no encumbrance on the of coffee table haok
o property/e. Howeves the minding bidders shoud make thekr own ndependent incuries eeprding the 3 Date of Publishing and 28.08.2023 from 5.00 pm
Cormpuny Low Titunal tide of put on auction and claims/rights/dues/affecting the property, prior to downloading tender onwards
B 2 hugust, 2423 thelr bid. ™ will not be deemed 4| Pre-bid meeting at Jharcraft | 04,09.2023 upto 4:00 pm
E e i s wth ar any af the bank. The property Is beng sold will all the existing and future Head Difice, Ranchi
- T ‘whether known o unkwon to the bank. The Authorised Officer/Secured Creitior shall not be TlastDate | 12092023 upto 300 pm
£ responsible in any way for any third party claims/rights/dues. Tha ﬁl:s :I;:II be subject to : Opening of tendar bid 12.06.2023 upto 4:00 pm
et 2002 For more details kindly visit our website www jharcrafi in.
= , 2002
| A e gy &8 flsd sgainat enky coceddan| | “interested bidder may deposit Pre-Bid EMD with MSTC before the close of e-Auction. Credit of Pre-bld PR 305739 {Jharkhand Silk Taxille Handicraft sd/-
=3 o EMD shall be given to the bidder arly after recelpt of payment in MSTC's Bank account and updatian of such B Co. b1 (JHARCRAFT)) 23-24 (D) Managing Director
. This may , inthelr
E " Contact Detail: Jha
i wnnterest,are advisedto submitthe pre-bid EMD amount well in advance ta avold any last minute problem. pus, Ratu Road, Ranchi - 834 i h: " Mmm“
Placa: Crazisbad BBINPAOCRIP-NCO1Z772017-1B/10286, e +91-97714985:

5 6 v §

em 1

651 3506352, Mol

quartered space agency
said ina social media post
that the spacecraft - th

49 50 51
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